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wohich would produce ,ynthetic rubber 
and mav I also know how the prices 
of synthetie rubber compare' with 
natural rubber. 

Shri Kanuago: There are no fac-
tories. The first factory is going in-
to pj'oduction Dnd it will be on stream 
in a month's time. _\11 those qUE'S-
tions do not arise now. 
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Issue of Indust.rial Licences 

°1167. Dr. Sarojini l\oJahishi: Win 
the Minister of Commerce and Indus-
try bc pleased to state: 

(a) the number of industrial licen-
ces issued during 1962-G3 for new un-
dertakings; and 

(b) the industries wherein the full 
targeted capacity of the Third Plan 
thas already been licensed? 

The Minister of Industry (Shri 
NitY:1nand Kanungo): (a) 456. 

(b) A statement giving the infor-
mation is laid on the Table of the 
Hou~e. [Placed in the Library. See 
No. LT-1284/631. 

Dr. Sarojini Mahi~hi: The str,temcnt 
laid on the table of the House ~how~ 
that licences have been issued to 46 
new undertakings. If these licences 
arE' issued in addition to the licences 
issued for the expansion of these in-
dustries, may I kn('w wohether the 
additional output in newsprint will be 
in a position to help the Government 

to revise the restriction on the ~up­
ply of newsprint? 

Shri Kanungo: Most of the licences 
are in the process of implementation. 
The demand is growing in the mean-
time. Every six months we t •• ke a re-
view of the capacity installed and Cll' 

demand and then we put certain Jines 
of production not open to licensing and 
certain othcrs open to licensing. 

Dr. Sarojini Mahishi The IkeTJc(~S 
for the full targeted capacity of the 
Third Five Year Plan have alrc"dy 
been issued to some industries. May r 
know what steps are being taken by 
the Government tq supplement the 
shortage and the technical knowhow 
and other raw materials which are 
necessary for expediting production? 

Shri Kanu.go: Whenever adequate 
capacity >has bPen licensed, we alwvys 
review it from time to time and trv 
to see that the capacity comes Upt~, 
the production as Quickly as possible. 
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It depends upon industrics. Ccrt"in 
locations may not be convcnient fOJ' 
certain industries. 

Shri Joachim Alva: May I Imow 
why licences Wl're granted for the 
three items 19, 26 and 44-tluorescent 
tubes, caustic soda and soap. espe-
cially soap'! 

Shrl Kanungo: Because the demand 
was growing uP. 

Shri Bhagwal Jha Azad: May 
know if it is a fact that in the licences 
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SHORT NOTICE QUESTIONS given in 1962 and 1963, mo~t of the:n 
cave been issUed to a few firms which 
are old houses and new entrant~ are 
very few? 

Shri Kallungo: This question has 
been answered. The full list is be-
fore the House, before the pu.blic. 

Shri Bhagwat Jlla Aza(l: Not of 
1003; we want to know from t.he 
Minister. 

Shri Kaftuftgo: 1962-1963 figures 
were givcn to t>he House by the Prime 
Minister. 

Shri Iqbal Singh: How many 
licences have been issued to new en-
trants? 

Shri Kanungo: That has bcel~ 

plac'ed before the Hou.,e by the State-
ment of t.he Prime Minister·~I forget 
the date-on 27th, I think. 

Shri S. M. Baner.iee: The hon. 
Prime Minister. in reply t.o a Calling 
Attention Notice stated that out of 
4000 licences i ,sued I il3 or 164 were 
issued to 6 bill business hOllses. What 
is the money value of these :l70() and 
what is the value of 163? 

Shri Kan ~:ngo: I have not got the 
figures. 

Mr. Speaker: 'Dhe question hour is 
over. 

Shri S. M. Baaerjee: I want your 
pJ'Otection. This question has been 
evaded in this House. 

Mr. Speaker: Order, order, now. 
If the hon. Member ~ould write to me, 
I will pass it on and get the in for-

. mation. 

Shri S. M. Banerjee: One question 
should be allowed. This is important. 

Mr. Speaker: am asking him, if 
he wants that information, he can 
write to and I will get that informa-
tion. What else can I do? 

Shri S. M. Banerjee: You are so 
good to us. 

Mr. Speaker: I expect reciprocity 
also. 
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Mr. Speaker: Will the Minister of 

Commerce and Industry be pleased t.o 
state: 

(a) whether it is a fact that a bila-
teral trade agreement has recently 
been signed with Sweden; 

(b) if so, what items are to he im-
ported under this agreement; 

(c) whether certain clectrical goods 
and drilling equipment, which are 
manufactured in India are also pro-
posed to be importf'd; and 

(d) if so, the reasons therefor and 
the foreign exchange involved? 

Ultimately the Speaker has to put 
the question. 

Shri Hem Barua: On a point of 
order, Sir, the Speaker cannot put the 
question. 

Mr. Speaker: I have not put the 
questicn. ~1e Member'~ voir .. ('.<WId. 




